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DELHI VIDHAN SABHA
LIST OF BUSINESS

Tuesday, July 30, 1996 / Shravan 08, 1918 (Saka
(e 2,00 P.M,

"

QULSTIONS

QUQationa as entered in separate list to ba
'raakad ‘and answers given,

:iSPECIAL MENT ION :

Matters to be raised by Members as given in
separate list, W

-

BUDGET 1996=97

ﬁDiscussion on the Statement of Estimated

"Receipts and Expenditure of the Govt, of
~National Capital Territory of Delhi for
the year 1996—97

.‘l

Diacussion and voting on the Demand for Grants
of the Govt. of National Capital Territory
of Delni for the year 1996-97,

1‘5.
i

APPROPRIATION (NO, '2) BILL (BILL NC. 10 OF. 1996Y
roq INTRODUCTION, CON3IDERATION AND PASSING, =

el P ant L W

(a)] Prof. Jaqdish Mukhi, Minister of Financ
5 move for leave to introduce the Appropriation
(No.2) Bil1,1996 (Bill No. 10 of 1996) to authorise

payment and appropriation of certain sums: from

and out of the Consolidated Fund of the Nationali
Capital Territory of Delhi for the services' ;
for the year 1996-97,

u
=

ALSO to introduze the bill.

(b)  'Prof. Jagdish Muichi, erister of Finance to
move that the Appropriation (No.2) Bill, 1996(3111

No. 10 of 1996) to authorise payment and appropriatlon
of certain sums from and out of the Consolidated
Fund of the MNational Capital Territory of Delhi:
for the services for the year 1996~97 he taken
into consideration.

ALSO to move that the Bill he ﬁassed.

P.N. GUPTA
SECRETARY
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' DELHI VIDHAN SABHA
Trie/ ADDENDA
Mopday, July 30, 1996/ Shravan 08, 1918 (saka)
2—:-99_ P " H -

1. OBITUARY RESFERENCE :
House to make Obituary Reference in respect of passing away of
Smt. Aruna Asaf Ali, veteran rreedom *ighter.

2. QUESTICNS :
3.  PRESENTATION CF THE REFCR1T OF THE BUSINESS ADVISORY COMMITTEE :

Shri Mohindsr Singh Saathi :

3hri Ram Bhaj :
to present to the llcuse the twelth Report of the
Business Advisory Committee.

}.N. GUPTA
SECRETARY



